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To,
The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report in compliance to order passed by Hon’ble National Green Tribunal,
New delhi on dated 09-09-2020 in matter of OA No. 71/2020 Chandra Swarup
Tyagi Vs Nagar Nigam Ghaziabad & Ors.

Respected Sir,

- With reference to the above subject mentioned above, this is to inform
you that in compliance of Hon'ble National Green Tribunal order dated 09-09-
2020 in matter of OA No. 71/2020 Chandra Swarup Tyagi Vs Nagar Nigam Ghaziabad &
Ors. Joint inspection of said unit was carried out by District Administration,
Nagar Nigam & UPPCB on dated 03.12.2020, the joint report is hereby
submitted for kind perusal and necessary action please.
Enclosure: Joint report.

Yours Sincerely

L

For Regional Officer
Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for
information.
2- Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New
Delhi for perusal and necessary action please.
3- Law Officer-I, U.P. Pollution Control Board, Lucknow for information.
4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.
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For Regional Officer
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Report in compliance to order passed by Hon’ble NGT, New delhi on
dated 09-09-2020 in matter of OA No. 71/2020 Chandra Swarup Tyagi Vs
Nagar Nigam Ghaziabad & Ors.

Hon’ble National Green Tribunal passed the following order on
09-09-2020 in matter of OA No. 71/2020 Chandra Swarup Tyagi Vs Nagar
Nigam Ghaziabad & Ors:-

“weeee..Grievance in this application is against unscientific disposal
of waste by the dairy owners in the storm water drains resulting in
pollution and diseases. The grievance was reported to the Ghaziabad
Development Authority on 03.05.2016, but no adequate action was
taken. Notices were also issued under Section 133, Code of Criminal
Procedure, 1973 (CrPC) by the City Magistrate on 11.07.2018, on a report
by the Police Station, Sihani Gate, Ghaziabad against Shri Naresh Pal, Shri
Suresh and Shri Sachin but there was stay against removal of the dairy by
the District Judge. The said persons are also using submersible pump for
removing the dung and discharging the same in the drains.

Let a Joint Committee of State Pollution Control Board (SPCB), SDM
and the Municipal Council, Ghaziabad look into the matter and take
appropriate action as per law. An action taken report may be furnished
within two months by e-mail at judicial-ngt@gov.in preferably in the form
of searchable PDF/ OCR Support PDF and not in the form of Image PDF.
The SPCB will be the nodal agency for coordination and compliance........”

® In compliance to the above order Additional Municipal
Commissioner, Nagar Nigam, Ghaziabad has issued a letter dated
17.09.2020 (Copy enclosed as annexure-1) to Nagar Swasthay

Adhikari, Nagar Nigam, Ghaziabad for necessary action as per NGT
order.

® U.P. Pollution Control Board, issued a letter to Sub Divisional
Magistrate, Sadar, Ghaziabad vide letter No 1177/NGT-109/0A No-
71/20/2020 dated 25.09.2020 (Copy enclosed as annexure-2) for
joint inspection in compliance of Hon’ble NGT order.

® Sub Divisional Magistrate, Sadar, Ghaziabad vide letter dated 28-09-
2020 (Copy enclosed as annexure-3) has constituted a committee
comprising of Nagar Swasthay Adhikari, Nagar Nigam, Ghaziabad,
Nayab Tehsildar, Ghaziabad & Assistant Environment Engineer, U.P.
Pollution Control Board, Ghaziabad for necessary action.

® Further in compliance of above order joint committee comprising of
following members visited the site in question Radha Kunj,
Nandgram, Ghaziabad on dated 03.12.2020:-
1. Mr. Mitlesh Kumar Singh, Nagar Swasthay Adhikari, Nagar Nigam,
Ghaziabad.
2. Mr. Prateet Singh, Nayab Tehsildar, Ghaziabad.



3. Mr. B.K. Singh, Assistant Environment Engineer, U.P. Pollution
Control Board, Ghaziabad.

4. Mr. N.K. Pandey, Junior Engineer, U.P. Pollution Control Board,
Ghaziabad.

5. Mr. Ashok Singh, Food & Sanitary Inspector, Nagar Nigam,
Ghaziabad.

® During inspection following 02 dairy were found operational:-

1. Dairy of Shri Suresh Kumar, 102, Radha Kunj-2, Nandgram,

Ghaziabad:- At the time of inspection Shri Suresh Kumar S/o

Shri Raj Singh was present and dairy was found operational.

As per representative total no. of animal are 22. Untreated

effluent from floor washing of dairy is being discharged

directly into local drain. Photographs of dairy premises and
drain meeting with local drain is as follows:

2. Dairy of Shri Naresh Kumar, 221, Radha Kunj-2, Nandgram,
Ghaziabad:- At the time of inspection Shri Naresh Kumar S/o
Shri Chiranjee Lal was present and dairy was found
operational. As per representative total no. of animal are 18.
Untreated effluent from floor washing of dairy is being
discharged directly into local drain. Photographs of dairy

premises and drain meeting with Iocl drain is as fplloyy_s:
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® It was informed by Nagar Nigam, Ghaziabad that 01 more dairy unit
was situated at Plot No-180, Radha Kunj-2, Nandgram, Ghaziabad
operated by Mr. Manoj Nagar, which was found dismantled. It was



informed by local resident that dairy unit has been removed since
01 year. Photographs of sites is as follows:

® Nagar Nigam, Ghaziabad has imposed compensation/fine against
the following dairies at different time period u/s 460 of Nagar
Nigam Act., Which has been recovered by Nagar Nigam, Ghaziabad.
Copy of fine receipt is annexed as Annexure-4

Sr. Name of Dairy & Address Date of Amount
No. Fine (Rs.)
1. Shri Suresh Kumar, 102, Radha | 09.11.2020 5000.00
Kunj-2, Nandgram, Ghaziabad. | 29.12.2018 5000.00
02.04.2018 5000.00
2. | Shri Naresh Kumar, 221, Radha | 09.11.2020 5000.00
Kunj-2, Nandgram, Ghaziabad. 29.12.2018 5000.00
02.04.2018 5000.00
3. | Shri Manoj Nagar, Plot No-180, | 29.12.2018 2500.00
Radha Kunj-2, Nandgram, | 02.04.2018 2500.00
Ghaziabad

® Further U.P. Pollution Control Board, Ghaziabad vide letter dated
02.12.2020 issued notice to 02 operational dairies regarding
compliance of guideline issued by Central Pollution Control Board,
New Delhi, copy of same was received by dairy units during joint
inspection on dated 03.12.2020.

® Recommendation has been sent by UPPCB Ghaziabad vide letter
dated 04.12.2020 to HO, UPPCB Lucknow regarding imposing EC of
Rs. 4,55,000/- each against illegal dairy units. Copy enclosed as
Annexure-5.
Proposed Actions & Recommendations

The main complaint was regarding illegal operation of dairy farms
in residential colony of Nandgram, Ghaziabad without obtaining any
consents/permits/licenses from the concerned departments/State
Authorities thereby causing environmental pollution. Based on the
observations made during the inspection conducted on 07/11/2019, the
Committee hereby draws the following action points &
recommendations:



These dairy units are running in Nandgram, Ghaziabad which is a
residential area. Operating such units in a residential area is illegal.

These units never obtained and nor was granted any
licenses/consents/permissions from the State Authorities like
Ghaziabad Nagar Nigam, UPPCB, etc.

The State Authorities should take action against illegal operation of

the business in a residential area as per the provisions of the
applicable rules/laws.

Operation of such clandestine units essentially leads to water and
solid waste pollution and the same should not be allowed.

The Committee requested the Ghaziabad Nagar Nigam to issue
notice/initiate action as per the relevant Acts/Laws.

The action taken report in the aforesaid matter is put up for your

perusal and necessary action please.

Mr. Mitlesh Kumar Singh, Nagar
Swasthay Adhikari, Nagar Nigam,
Ghaziabad.

M
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Mr. Prateet Singh, Nayab Tehsildar,
Ghaziabad.

Mr. B.K. Singh, _Assistant
Environment Engineer, U.P.
| Pollution Control Board, Ghaziabad.

Mr. N.K. Pandey, Junior Engineer,
U.P. Pollution Control Board,
Ghaziabad. .

P
Mr. Ashok Qngh Food & Sanitary
 Inspector, Nagar Nigam, Ghaziabad.
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fav: w0 wsfw sRa afdemur, <€ Reh 3 R 0A No-71/2020 Chandra

Swarup Tyagi Vs Nagar Nigam Ghaziabad & Ors. ¥ UIRa amewr =i 09.09.
2020 B U P T ¥ |

HUAT HO THOSHOE0 7 fawell # AT OA No-71/2020 Chandra Swarup
Tyagi Vs Nagar Nigam Ghaziabad & Ors. ¥ UIRT ¥ 7w 09.09.2020 (BT
o) B ey aIRe fpy ™ 8, e g sfw fArad 8-

“........Grievance in this application is against unscientific disposal of waste by the dairy owners
in the storm water drains resulting in pollution and diseases. The grievance was reported to the
Ghaziabad Development Authority on'03.05.2016, but no adequate action was taken. Notices were also
issued under Section 133, Code of Criminal Procedure, 1973 (CrPC) by the City Magistrate on
11.07.2018, on a report by the Police Station, Sihani Gate, Ghaziabad against Shri Naresh Pal, Shri
Suresh and Shri Sachin but there was stay against removal of the dairy by the District Judge. The said
persons are also using submersible pump for removing the dung and discharging the same in the drains.
Let a Joint Committee of State Pollution Control Board (SPCB), SDM and the Municipal Council,
Ghaziabad look into the matter and take appropriate action as per law. An action taken report may be
furnished within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF. The SPCB will be the nodal.agency for coordination
and compliance......... o
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